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Taluk Office seal:

L6

VILLAGE FORM II

RECORD OF RIGHTS, TENANCY AND CROP INSPECTION (R.T.C)

Taluk : Bangalore South,

Hobli: Varthur,

Village: Haraluru.

ANNGxORE - R,

Page No. 360

T

1. Sy. | 3. Area according to 4, Assessment: Rs. Ps. | 9. Name of owner Kabjedar Extent Katha No. | 10. Nature of 11.0ther Rights &
Pot No. | Khathewar: A-G with father name and possession Liabilities
A)Land Revenue : 2-91 Address A.G
159 Total Area: 2-06
B)Jodi 0.00
2. Pot Kharab:(A) 0-07
Hissa C) Cesses 0-72
Pot Kharab:(B) ----------
D)water Rate:  0.00 |y, Ramaiah Reddy S/o. 5 Self-acquired
Balance: 1-39 Hanumareddy
3-63
5. 7. No. of Trees 8. Irrigable Area
Type
N |o. Water Source Monsoon | Winter | Garden | Total.
of Soil:
a A.G oG
Red o o
e
6‘
Patta/
Inam:
Govt.

'S -390 xa v
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12, Cultivations and Tenancy details

13. Land Utilisation and Agricultural Statistics

Land

Settleme

Total area under mixed

Actual Mode Utilisation nt i A crops
; » Sourc ed
vaar & Cultivators of Classific Narie ¢ | Product
iog | nameand Area | Rent | Class |Area | ation of  C Pure : Ie.o :
perio place of Cultiv fixed, if faid of Crop Mix i rriga on in Name of Yo
residence | ation leased Dry/Wet e e Mixture
Acre
garden
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
1-10 1-10 1-10
Ragi 0-09 0-09 Ragi 0-09
foyy [ ThRAMBAR | ooy Dry | Avare 0-20 |0-20 Rain | 0-50 | Avare 0-20
Reddy e
Jower 1-39 1-39 Jower 1-39
1-10 1-10 1-10
Ragi Ragi P
0-09 0-09 -09
1974 H.I;ar::iah Self Dry Avare Rain 0-50 | Avare
oacy 0-20 0-20 0-20
Jower Jower
1-39 1-39 1-39
Ragi Ragi
1-10 | 1-10 1-10
1975 "";a':aia" Self Dry | Avare Rain | 0-50 | Avare
eddy 0-09 |0-09 0-09
Jower Jower
0-20 0-20 0-20

g
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/Translated by me from Kannada to English/

.P.' West,
BANGALORB-SGOOQD

Tahsildar, Grade-2,
Bangalore East Taluk.

B 1-39 1-39 1-39
1-10 1-10 1-10
Ragi Ragi
2 0-09 0-09 0-09
1976 "";a':a'ah Self Dry | Avare Rain | 0-50 | Avare
eddy 0-20 | 0-20 0-20
Jower Jower
1-39 1-39 1-39
1-10 1-10 1-10
Ragi Ragi
d 0-09 0-09 0-09
1977 H.l;a:::mh Self Dry Avare Rain 0-50 | Avare
eaqy 0-20 0-20 0-20
Jower Jower o
1-39 1-39 1-39
Sd/-

3%
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RECORD OF RIGHTS AND PAHANI FORM (R.T.C.) FORM NO. 16

Taluk Seal: Taluk: Bangalore East , Hobli: Varthur Village: Haraluru Print Page No. 1/2
1. Sy. Khetawaru: A-G 4. Tax Rs. Ps. 9. Name and Address Extent Katha No. 10. Kabja or 11.0ther Rights &
No. Alienations
Total Extent: 2-06.00.00 A)Land Tax : 2.92 of the Occupier or Khabjedar AG Type of possession
159
Phut Kharab:(A) 0.07.00.00 B)Jodi : 0.00 H.Ramaiah Reddy, son of MR 40/2004-2005
Hanuma Reddy,
Phut Kharab:(B) 0.00.00.00 Cesses: 0.00 Alienated. 1.09.00.00 15-03-2005, land
converted.
Balance: 01-39.00.00 D)water cess:  0.00
2. Hissa
S E. Muralidhar son of y
M 8/2010-2011
2.92 E.Subbanna 0.30.00.00 |1
29-10-2010 (A) Sale.
5. Type | 7. No. of Trees 8. Extent of Wet land as
per Khetawar
of Soil
Red. Name No Water Monsoon A.G | Winter Garden | Total.
Source
AG.
& 54313333354441393142313031
Patta:
Govt.
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12. Details of Tenancy

13. Use of land and details of crop

Year & period

Name of
Cultivator and his
address

Type
of

Culti
vatio

Details of
Tenancy

Use of land

Dry
wet,

Tenanc
¥

Extent

Category

Exte
nt

Garde

Name of
Crop

Half Mix

A.G.

Extent

Mix

A.G.

Total A.G.

Source
of
Water

Produce
per acre

Total of mixed crops

Name of
Mixture

Extent

A.G.

2

10

11

12

13

14

15

16

2020-2021

Monsoon

H.Ramaiah
Reddy, son of
Hanuma
Reddy,
Alienated

E. Muralidhar
E. Subbanna

H.Ramaiah
Reddy.

00.00.00

00.00.00

0.00.00

0.00.00

0.00.00

0.00.00

0.00.00

0.00.00

Rabi

H.Ramaiah
Reddy, son of
Hanuma
Reddy,
Alienated

E. Muralidhar
E. Subbanna

H.Ramaiah
Reddy.

00.00.00

00.00.00

0.00.00

0.00.00

0.00.00

0.00.00

0.00.00

0.00.00

oL



)
Print Page No. 2/2

H.Ramaiah
Reddy, son of
Hanuma

Reddy,
Alienated 00.00.00 | 0.00.00 0.00.00 0.00.00

Summer
E. Muralidhar 00.00.00 | 0.00.00 0.00.00 0.00.00

E. Subbanna

H.Ramaiah
Reddy.

(P

/Translated by me from Kannada language/

&

AVINASH.
Trenslator
No 11, ¥ Block,
K.P. West,
BANGALORE-560020

RTC Unique Number: T1335DA918101
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RECORD OF RIGHTS AND PAHANI FORM (R.T.C.) FORM NO. 16

Taluk Seal: Taluk: Bangalore East , Hobli: Varthur Village: Haraluru Page No.1/1
1 Khetawaru: A- G |4Tax Rs. | 9. Name and Address Extent Katha 10. Kabja or 11.0ther Rights & Liabilities
Sy. - No.
N:;. Total Extent:  2-06.00.00 > of the Occupier or A.G Type of
A)Land Tax : 2.92 Khabjedar possession
159 || Phut Kharab:(A 0.07.00.00
B)Jodi 0.00 MR 40/2004-2005
Phut Kharab:(B)
0.00.00.00 Cesses: H.Ramaiah Reddy, son of | 1.09.00.00 15-03-2005, Land
0.00 Hanuma Reddy, converted.
Balance: 01-39.00.00 Alienated.
< D)water cess: 0.00
- TR FUNE | | S A L R ot MR 8/2010-2011
E. Muralidhar son of 0-30.00.00 1
2.92 E.Subbanna 29-10-2010 (A)
Sale.
7 7. No. of Trees 8. Extent of Wet land as per Khetawar
Type
~|[Na |N |SI. |[Wwat [Monsoon | Wint | Gard Total
of Soil | me | 0. | No. |er A.G er en
Red. Sour A.G.
ce
6. 54313333354441393142304633
Patta:

Govt.

= A 7
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12. Cultivations and Tenancy details

13. Land Utilisation and Agricultural Statistics

Land Settleme _ Total area under mixed
I:(Z:: Utilisation nt Area Shown Soute ESte?at crops
Yea.r & | Actual Cultivator_s name | Area [ Rent Class | Area glt?ssli‘; Name Phap e of | Producti
period and place of residence | Culti fixed, if sAd of Crop Mix Irriga | onin Name of
vati Total tion Md P . Area
isk leased Dry/Wet : Acr:r Mixture
garden
1 2 3 | 4 5 6 8 9 10 11 12 13 14 15 16
- - - - - -0 .00!
H.Ramaiah Reddy 0.00.0 | 0.00.0 | 0:00 0 i
S/0. Hanuma Reddy
Alienated
2021- 0.00.0 | 0.00.0 | 0.00.0 0.00.0
2022 E. Muralidhar
E. Subbanna
H Ramaiah Reddy
0.00.0 | 0.00.0 | 0.00.0 0.00.0
Dated 21/12/2021 17:55:39, Amount Rs. 15/- RTC DIGITALY SIGNED BY: Nagarajappa K.B. on 29-07-2020.

/Translated by me from Kannada language/

i

AVINASH, -

Translator
No 11, ¥ Block,
K.P. West,

BANGALORE-560020

RTC Unique No. T1335DA91B0OF3

Details of Crop are not entered in view of non-receipt of formation on crop survey

(%




